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pending cases which is one of the reasons 
for h avy backlog of cases' 

(b) if o. whe her there has been any 
discussion with Government on the subject; 
and 

(c) jf so, the decision taken in the 
matt r? 

THE MINISTER OF LAW AND JUS-
TICE (SHAI B. SHANKAAANAND): (a) to 
(c). The information is'being collected from 
th Supreme Court of India and will be laid on 
th Table of the House. 

Stopp ge ,of S ryu .. Yamuna Expre sat 
Rudauff 

3558. SHRt NIRMAL KHATRI: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether Government have can-
celled the haft by 9491950 Saryu Yamuna 
Express at Radauli with effect from 1 st May, 
1989: 

(b) if so, the reasons therefor; 

(c) whether Government have received 
any represen ation to restore this halt; and 

(d) if 0, the action being taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes. Sir, only 
of 950 Saryu-Yamuna Express. 

(b) Due to poor patronisation. 
(c) Y s. Sir. 
(d) Being restored from 1.9.1989 on 

e p·"'Irimentai basis. 

NOOARetu . ing of neposits by (nanetal 
Institutions 

3559. DR. CHANDRA SHEKHAR 

TRIPATHI: Will the inister of FINANCE be 
pleased to state: 

(a) whether Government are aware that 
several private financial institutions and banks 
particularly in Lucknow and Bombay are not 
returning the depositors' money, on demand; 

(b) if so. the details thereof; and 

(c) the action proposed to be taken by 
Government in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECPNOMIC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO FALEIRO): (a) to (c). Reserve 
Bank of India has reported that it has not 
received any complaints that banks in 
Lucknow and Bombay are not re1urning the 
depositors' money on demand. 

Reserve Bank of India has further re-
ported that it has received complaints against 
a non-banking financial company registered 
in Bombay that the Company was not repay-
ing the deposits on demand by the deposi-
tors. The Reserve Bank of India had looked 
into the matter. The Company has been 
prohibited from accepting any fresh depos-
its. Reserve Bank of India has also informed 
the Registrar of Companies, Maharashtra 
sl:Jitabty. Reserve Bank of India has also 
reported that it has not received any com-
plaints against any non-banking financial 
company based in Lucknow tor non-pay-
ment of deposits on demand. 

Rate of Inflation 

3560. SHRI KRISHNA SINGH: Wilithe 
Minister of FINANCE be pleased to state: 

(a) the annual rate of infla ion for the 
year ending Marc t ... 9P J a 'c ~es it 
compare wit he precedi 9 two years; 

(b) the value of upee based on 1960 
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index ason 1 Ju 1989 and on 
1988a d 989: a d 

it. 1987. 

(0) e 0 infla ion in-
a a ad rom year 0 ear. CI Iy during 

r m ths (April to Jun • 1989) if 
main ra sons therefor? 

THE liSTER OF STATE I THE 
DEPART ENT OF ECONO 1fC AF AIRS 
, THE MINISTRY OF FINA C tSHRI 
EDUARDO FALEIRO): (a) Th r quisite 
info rna ion is given blow: 

Year ending 

arch 1987 

March 1988 

arch 1989 

Inflation, tes in t rms of 
CPI(1960-700) on point 
to point basis 

7.5 

9.8 

8.6 

(As the revls d serires of CPt with 1982 
as base ha been introduc d w.e.f. Oct ber 
1988. the inflation rates on the 1960 base 
have been calculated by applying the con-
vertion factor released by the Ministry of 
Labour.) 

(b) The value of rupee on the first of a 
month, measured as the reciprocal of the 
Consumer Price Index (1960:&100) for the 
prev'ous month rs 'given below: 

Period 

April 1. 1987 

April 1. 1988 

fil • 1989 

July 1, 1989 

Value of rupee 
(in paise) 

14.58 

13.28 

2.22 

11.93 

(c) No Sir, 5 may be 5 n from t~ 
following: 

e r 

1987 

1988 

1989 

Pris ris 
during 
April/Jun 

4.2 Yo 

3.9~ 

2.4~ 

R pi c m nt of St m LocomoUv 

3561. SHAI VAKKOM PUAUSHOTHA· 
MAN: Will the Minist r of RAILWAYS be 
pleased to state: 

(a) the ratio of cost of operation of 
steam. diesel and electric locomotives; 

(b) the number of steam locomotives 
stilt in 0 eration; 

(c) whether Government propos~ to 
!roplace steam locomotives with diesel or 
electric ones in view of the high cost of its 
operation; and 

(d) jf so, the steps baing taken in this 
regad? 

THE MINISTER OF STATE OF THE 
IN1STRV 0 RAILWAYS (SHRI 

MADHAVRAO SCtNDIA): (a) The ratio of 
cost of operation for electric, diesel and 
steam locomotives on aU services is as 
under:-

Electric 1.00 

Diesel 1.07 

Steam 5.65 

(b) The number as on 31.3.1989 is 
abcu 3884. 




